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Central Administrative Tribunal, Principal Bench

WMku

' V

OA-754/99 . MA-731/99, with OA 908/99, OA-779/99 MA-744/99's
JA-780/99 MA-745/99, OA-787/99, 0A-8Q1/99, OA-SH

MA-790/99. OA-862/99 MA-815/99, OA^877/99 MA-837/|ffft
ucV,ll' "^^-850/99, OA-898/99 CP 224/99 MA^851/99,

SA~?n?T^aa 953/99 MA-893/99, OA-955/99i OA-998/99 MA'^907/ft§;^^'OA-1017/99. OA-1 020/99 MA-916/99 OA-103T/99,-- OA-l63i#l&MA-926/99, OA-1246/99 MA-t 101/99, OA-1 3.1 8/99 0 MA«1'U0/9'fe
.-f

•  • ■" ■ -i: •„• ■ ■.--•'■xVxfc-ffc
~  i' " ' iT" 'New Delhi this the /V^day of Septembefi 1999 .* '"" ,

OA-1318/99, OA-1415/99.

OA 754/99

2.

3.

4.

5.

Hon ble Shri S, R. Adlge, Vice Chaifmail (A)
Hon ble Shri Kuldip Singh, Member (J)

Smt. Vijay Kumari w/o Sh. M.K. Sharma, -
r/o WZ-1326,Nangal Raya, Near JanakpUri,
D Block. New Delhi.

Mr. Mohit Munjal s/o Sh. S. P.Munjai, . ■
r/o 2/144,Geeta Colony, • • ,
Delhi. * .

-

Mr. Anil Kumar s/o Ram Pal Singh;
r/o H-6, Radheypuri, Krishna Nagar, .
Delhi.

Ms Usha d/o late Shri M.L.Mangai, .
r/o 1 168, Gulabi Bagh,Delhi.

Ms Sonia Dawar d/o'sh. V.K. DaWar,
r/o No. 4, Malka Ganj,
Delhi.

Ms Kusum Lata d/o Balbir Singh,
r/o C-41, Karampura, New Delhi.

7.

8.

Ms Neeraj Malik w/o Shri R.p. Malik,
r/o WZ 6 59, Sadh Nagar, • - -p -/■-
Palam Colony, NewOelhii

Ms Mamta Vashishat d/o Shri T. R. - Vashishat,-
r/o 24-A, Laxmi Garden,
Nazafgarh, New Delhi. ■ - :4':•

9.
<7-

10.

1 1 .

Shri Raj Singh s/o Shri Gian Chahd,
r/o 45, Chirag Delhi,
New Delhi - 17.

K:

■v>-.
Shri Rakesh Sharma s/o Shri J.L,Sharma'v
r/o 444 Chirag Delhi,
New Delhi - 17..

Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, SatyaWati Nagar, . .

. .. .Applicants

Versus

'^l^l^^^^ovt. of N.C.T. of Delhi through
The Director ofiEducation,
Old Secretariat, Delhi.
Delhi.

..w•L4i
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Ms Neetu Chaudhary d/o Sh, Dharamvir Singh
R/o 4/272^, St. No.5. Bihari Colony.
Shahdara, Delhi-32,

Saini,

Sharma s/o Sh
A-1 /227A Keshavpuram,

R.K. Sharma.

H^;Shabib ul-Hassan s/o Mr. M.S. Hassan.
R/o GHafoor Nagar.

08lhl^25, ::

^^^^lyjohdi^Atriq Khan s/o Mr, Akbar Ali Khan.
;P,"^^ ^8-Abul Fazal Enclave.A'- :a,.i|aj^jamia'~:-NagQr, Delhl-25.

:-•■ - • Ms. Vandana Gupta w/o Sh. Dinesh Kumar
>i:^^5^:J?/o-" A/56B Phase-II Ashok Vihar.

Del hi-.52 ;,

♦•£ .Mftl-^ula Gupta d/o" Shri D.V.Gupta.
■■■ = r R/p . H-D/E Chajjupur Colony.

Babuppur-Shahdara,
Pelhl;r32. _ '

M^:,An3U-^^ d/o Shri C.B.
R/o D=-II A/ISA Janak Puri,

-- Ijew'Diehi-5B.

Bajaj.

Sanjay Kumar s/o Gajraj Singh,
^R/o 255 Pitampura Village,
Delhi-34.

mm

t-rZ

Ms. Sunita Sharma d/o Shri B.K.Sharma.
R/o 161/2 Thomson Road Railway Colony'
New Delhi.

Ms. D.eepa Aggarwal w/o Sh. Rajesh Aggarwal.
R/o 1076. Maruti Vihar.
Chakarpur, Gurgaon,

Ms. Mamta Saroha w/o Sh. Rajiv Kumar.
R/o B-7 Krishi Vihar.
New Delhi-48.

tir.-c.. .1. ''h-3.2.

Delhi
Fee tor of Education, Delhi

Secretariat, ^
' "Vlhi,_
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Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16. Ward-I. Mehrauli,
New Delhi-30, . . . .Applicants

Versus

.Respondents

n'-T-Ia..
-t.

.•VMp.fw.
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OA 1017/99

Mrs, Meeiia Arora w/o Shri Ved Parkash,
R/o 1959 Dutrarr, I, iries,
Kingsway Camp. Delhi. .... Applicant

Verstits^;^S-i

v-iP'/iK;

^V.-2ir^5

-  %c.

Government of NOT Delhi
through its Chief Secretary,.
5, Sham Nath Marg.
De 1 h i,

i.£*-«ri

-fWv^syr

Director of Education,
Govt. ot NCT Delhi,
5, Sham Nath Marg,
Delhi-54.

OA 89A of 1999

Ms.

R/o
Shallu Gupta w/o B.&itayal,
AEO/b Azadpur, Delhl-33.

■■ fr. a:-;:;
1

2. Ms.

R/o
Opp

Munni Gupta w/o Sh. Rewati Raman,
J-80/6 Pandav Nagar,
Mother Diary,

Delhi-92.

3.
" * ' . * jfAnil Kumar s/o Shri Munshi i^aiu,

R/o 882-A, Lampur Road,
Banker. Delhi-.

A. Ms. Seema Gang d/o Shri V.P.-Garg.o
R/o D-32, R.P. Road,
Adarsh Nagar, Extension, t - ~ r
Delhi-33. ^

5. Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-B7 Sector VII,
Rohini. Delhi-85.

•^v -V7.

6. Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 16A Tarur Enclave,
Pitampura, Delhi. -

s • ^  7. ^ Ms. Gurvinder Jeet Kaur
R/o 67-B, New Township Badarpur,

;'• New Delhi-AA.

8. Ms. Neeta Pant w/o Sh. Anil Pant

S-*'-
R/o BG-5A/14D, Paschim Vihar,.

"  r New Delhi.

'■ yi--Xh
-S'

'a'-
;  - wtr-.'s-j

r-S'f

5 f .Ml.'.'" "1:1-., "l. A

Mahendra Nath Jha s/o Shri B.D. Jha.
R/o B-A78 Timarpur Delhi Admn. Flats,
Delhi-54.

■yk'i
-1CJ.

10. Ms. Dinesh Klimari w/o _§hi";\
R/o D-101 r Vadahagar,
Delhi-42. ; ..

en '?*Sifc«as
'-K;
C'l

11.

-is;

111 :r4
.  -IM

'-)■■

Ms. Lathesh w/o Sh. Sari
R/o Village & P.O. Ma
Delhi-81.

'A-.t fC*'- ,c . •,»

I- is: -v »• • .3 K-*. ki.^ -
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12. Yunus Khan s/o Sh. NanneV Khahi
Y  ■ R/o K-64 Abul Fazal Enclave,

New Delhi-25.

■v

13. Ms. Jyoti Rawat d/o Sh. B.S.Rawat, ^
•' R/o G-7/29A Sector-16, •- . .

Rohini , . Delhi-85. ..

11- ' I A. Manish Kumar'Bansal
'■ " R/o C-'tSO Saraswati

15, Surender Kumar s/o Sh. Raghunath,
ii ~ R/o 555 Gulabi Bagh,

Delhi-7.

16, Ms-. Monika Mukhya d/o
R/o 1216-A Rani Bagh
Delhi-3A.

17. Ms. Suman-Nagpal d/o .f
1! R/o 2^-110 West PateltNag_^»i

New Delhi-B.

18, Ms. Vidisha Sharma W/o'
R/o A-1 07:^Shankar--GArdeh

•■'TO- •:TNew Deihi^iB. ..■?.>
19. Ms. Gitika ,d/o Shri

R/O 1 13-A* B.C. Block,
[f: . ' Shalimar-Bagh. • ■ •' :
"i - New Delhi'-. , ' ' '
tw.' , •■.■ ■. ; -T ■--■ . :^ ■ - • -5 . r.r j :.t^>
!  on Mc Rhstia s/o Sh. Gokui Chahd,20. Ms. Saroj Bhatia ^/o Sh.^Goklii Ghai^i

"  R/c? HA-E, St. N0.7
East Mbti Bagh, ■■ .Sr' ' ' - ^

21 , Ms. Meenakshi w/o Shri Mahbj WadhWSrv-:c;:.h>-:r
R/o 203/1, Pkt. A. 3, Sectd^i7, RoHffll/r;,.

Sarai Rohilla.
New Delhi-7.

Delhi.

22. Ms, Radhmi W/o Shri A. K^iSfiarrfia,rVCl^iMill- w/w wi i; *. »»• •». •jj..— ..^r, ,. . • .»• *-V 7;^,^:. ^ » t

t; - .. R/o 591/3 Mehrauli -hi: -
New Delhi-30.

1! 23, Ms. ViiTilesh w/o Sh. - B,Ci'ShafhlS, ■ -
R/o 86/3, Sector-I, PLlshb VlHar,
New Delhi.

1  • '"• • : -V.4 3"7T'; ':• •»<
i "

74, Ms. Sushma Chaushan d/o _Shri LaHs PJ;Ss3
R/o 97-D, . Sector-lV, B.,kiS.: Mahg

■ • Newbelhi-1. v-k ■ '

2s. Sh. Vihod Bhar
1  " R/o C-A08/A St.

Delhi-B3.

I  V . ,,.26,11

fl 21

\i-. R/O Village &
Delhi-36.
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Versus

Government of NOT of Delhi
Through: The Director of Education, Delhi,
Old Secretariat, Delhi,

->&-' V-yt - -

QA 801/?P ■2-^tif~

■sa

.  . l^espond^hB^pfg-X^;?^

-' r- v- r m

Mrs, Adarsh Sharma w/o Shtfl B.L. Shafrfta»^p;
R/o E-151-E Ashok Vihar,' Phase-I "
Delhi-52,

* vr

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat, Delhi,

. . .

,  ■.^^■
.  . . ReipdHi

OA 955/99

Ms, Bhawna Munjal
K-231-3Z Jahangir Puri,
New Delhi.e

t/s

•  . ,ApplicahtiiPWX:»
■y - -ii

Versus

1 , Government of NCT of Delhi
The Principal Secretary (Educati
Old Secretariat,
Delhi,

on),
^■r±

1551

t.

2. Director of Education,
Directorate of Educatioin,
Govt, of NCT of Delhi,
Old Secretariat,
Delhi,

■

u.- i,

M::;
3, Dy, Director of Education,

District North West,
Hakikat Nagar,
New Delhi,

-fft
t

, .Respondents

OA H15/99 ' •- 1

Mrs, Dimple Anand d/o Sh. Shyam Lai Anand,
School G,G,S,C, , S.U, Block,
PitampUra, Delhi, . , .Applicant

Versus
... ■ <■' • ?

Government of NCT Delhi through
The Director of Education, Directorate of Education,
Old Secretariat,
Delhi-5A, . ,Respondents.

OA 1318/99
V> — i-, ■

" ■

Ms. Meenakshi d/o Shri Din-PrakaSh,
7iJi/o WE-626 Nangal Raya,l

\ew Delhi.

... — Versus
ttj

iia
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2.

Govt. of NOT of Delhi through
Director Education

(Old Secretariate),
Delhi.

ij- ;: -• .r ^

Deputy Director of Educatiorn^-
District South', Defence ColohW'
New Delhi. "

OA 1031 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o L'-13A Vijay Nagar, Lampur Road,
Narela, Delhi-'iO.e

i-.iP.-

«w.W

-r \ "■'SM.ri m

1 .

2.

3.

4.

.., .AppHe&rirAl
. . . ' -'i

Versus • - ; ■ ■ .

Government of NOT of Delhi through.-^
its Chief Secretary, c.' ■
5, Shamnath Marg Delhi.

>»*

'm

Director of Education,
Directorate of Education, .
Old Sectt. . Delhi.

Deputy Director of Education '
(North West District)
Hakikat Nagar, Delhi.

Principal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.

• - ' -; •, *' i.

•-■ . -Kt.fq'rft .

:7

,ev->r- -i

•'• ' ••:■ ..iX,- j

. Res poh deh
■-..r ■ ' -^T'

, .c, .i

•  'i 'C^C'^.Avsi;
' rv'^-i ' - -

OA 787/99

Miss Mamta Ahuja
Ex. TGT Delhi Admn.
R/o J-n/71A, Rajouri Garden,
New Delhi.

I .

2.

OA 998/99

1 .

1 •

2.

Versus . "^

Govt. of NCt of Delhi,
through its Chief Secretary, -
5, Shamnath Mahg, Delhii

•« «'.r

Director of Education, • ''v
Old Sectt. , Govt. of NCT df ^ilhir
Alipur Road, Delhi. ,  , ik

.  i j Ahdlicart t7f|7^f ,c

.  4
^ -t'.

:  -■ ■

/:7'-

-  - mmm
-i..... if"i£3f-3v

Rajesh Khaneja s/o A.C.Khaheja,
r/o 5D, Ravi Appts. ,
Vikaspuri, Delhi.

Bimla d/o Kdhan Sindh
r/o F-108/1i- Sadh Nagar-II,
New Delhi.

espdhdehts »^
■  •_ -3; .x.%-

"I ■ .V . . , ;rii. - y-:. - Vi; Ht'tSs,

Wvf
3- f ?4r4P^?(^
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8.

11
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13-
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15,
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Shashi Gangwar d/o R.S. GenQwar,
r/o 85. Sehyog Appt, ,Meyur Vihar,
Delhi.

Ruchi Jain d/o K,S. Jain/-. ..
r/o A-A-59, Sector 16,5.-?»^i^s^5>2,-.r.
Roh i ni, /■'Delh 1 r- - , ■■

Monik,e d/o Kuldeep'Raj
r/oM-lAB Meterological Complex,
Lodhi Road, New Delhi.

t-vJO

r?i."

c- -

Net Ram s/o Bansi Lal^ ^ 1
r/o K-386, Mangolpuri, ' -
Delhi. 7

_  7-■poh'
Anju Bala w/o Raj Kumarr^S^thill;
r/o A-55, Gulab Bagh
Uttam Nagar^ New Delhi

Mamta Salnl d/o S. ■ CrrSal^mfe®S#SE^^
r/o A-Z29, New Ranjee't-
Near Satyam Cinema, New

•  ... •
..- • v.-

Vandana Garg w/o DiWdkafel64l||B^B^,#]^|
r/o 1/225/9, Chiran
Sadar Bazar, Delhi Caht^i7;S^^g&'=''''
New Delhi.

Kukhtar. Ali s/o Faujdar All,!--:"
r/o E-52, Jamia Nagar, New Delhi.

m^-

m

■KS
3

N=

-  .'- X' :

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, ' "'
r/o 2C Gafoor Nagar, Jamia Nagar,
New Delhi.

3K
tnr

ii
$rji
fi4j SGTi

Jto

0-3:

•~;' --'Krr:

Sushila Devi d/o Rameshwar
r/o B-6/31-32. Sector ho.
Rohini Delhi.

Dayal Sehrawat,
7,

n-r;

?¥ 'I
-< ^ ...li

Sonika Dudani d/o Ramesh Dudani,.
r/o 128B, Sunlight Colony,
Ashram, ODA Flats, New Delhi, ..

Dinesh Kumar s/o Vijendeh Kiirriar-j
r/ol 7/17, Yudhishter Gall,
Vishwas Nagar, Shahdaraj ■Delhii

Samina Begum d/o Syed RlJSsdih,
r/o 192/2A Zakir Nagarv NeW Dalhi,

SiTi'- <»

:  •'xr TlrtEf

• Ll^=7>Si5SC,:^yi^l4s

Versus

Govt. of NCT of Delhi, . .u,
through Director of Ediieetl0hg,S^;2t"7?^
Directorate of Educatiohi D

Abbil'B&ffj
^^?^aAVl -

Delhi.
"If ' ..t'-T'

,V'.
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OA lZ^6/99

A.

5.

-ir-'

:-:^'

a.

6.

fjj" '>•.

• %-

- • L 8.

9.

0.

! 1 ,

12

13

1 A,

1 5.

8

L i
|1 .

Miss Shalu Sharmad/o B.D,Sharma,
r/o 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta Bhardwaj d/o cHa'tF|>¥l^ShW?n^
r/o A-56, New Friends Coldny^^
Mundka, Delhi.

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, Old Rajinder Nagar,
New Delhi.

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma,
r/o 10196/3, Jhandewaca Mandir,
Paharganj, New Delhi.

Miss Asha Kukari d/o Harish Ch|hder»
r/o J-19/A, Ramesh Nagar,
New Delhi.

Mrs, Usha Kumari w/o Harish Chanderi/
r/o J-19/A, Ramesh Nagar, "y
New Delhi. -- , "■

-  V —

Mrs. Savita Dua w/o Mr. Sahj^eeV DUa,
r/o 28A, Kalkaji, New Delhi.

r.-h I

-■4 ;

:

.s.

Sonia Meha
r/o A-2/32
New Delhi,

; ?4K.9aBjSiS:»
ndiratta w/o Vinod HeHandihitta.£'u^
.  . Rajouri Garden, --/i/"-

-' - ■ ■ ■ ■ "

Reena Malawliya W/o H,L.MalWliVa,
r/o 98, Premgali No. I,
Kotla MubarikpUr.

.■ -i--

iV'f"-* •

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No. 7, Q.No. A,
Type-Ill, CRPF Jharoda Kalah,
New Delhi,

Anupam d/o Joginder Kumar
r/o N-556, Sector 9,
R.K.Puram, New. Delhi.

Pratibha Chahard/o Sher Singh CKahah,
r/o Type III/AO, North West,
Moti Bagh, New Delhi,

Jay Krishna Jha s/o S.Mahanth Jha,
r/oShri Lai Bahadur S.S.VI, , .
Dyapitha, Katwaria Saria,
H.S.R. No. 33, New Delhi

Raj Rani Dua d/o Ishwar Dutt Dua,
r/o A9/3B, Sector - II,

I  DIZ, Area, NeW Delhi. -V-

>*

-"V vt'.*" '■
'k"!

.  I
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n.

!8.

19.

20.

21 .

22.

23

Ri ii'fiira Jos hi d/o D.C. Joshi,
I /O A9/3B, Sector -II.
0  1 Z.Srea, New Delhi.

M.ariiu Sharme w/o .A.shok KUmar Muogal,
r/o 5~! I Vish.al Colony ^
Nai Basti. Nangloi^New Deltii.

Indu ohowdhary d/o C.M. Chowdhary,
TGI ' '-'indiO, G. P. SSS, 'J Block,
Ma i i gel put i .

Veena Rani r/o Vacant Kunj. New Delhi.

naruu-han Khan s/o Mr. Salamat Khan»
Asstt. Teacher. RVS, R. .K. Puram.
•Sector II. New Delhi.

Meenu Bhagat d/o C.L. Bhagat,
r/o A-22. M.I.T. Flats. Phase-I.
Katwaria Sarai, New Delhi.

Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth. New Delhi.
Rajni d/o Milkhi Ram,
r/o H.No. 30. Sawan Perk.
Astiok Vihar-III. Delni. . .Applicants

Versus

Govt. of N.C.T. of Delhi through

1  Secretary Education.
Govt" of N.C.T. of Delhi.
Old Secretariat. Delhi.

7  Director of Education.
Govt. of N.C.T. of DeIh i.
Old Secretariat, Delhi. . Respondents

OA 1316/99

1
'  ' <

5.

Ms. Mukesh Kumari d/o Shri J.N.Sharma.
p/Q y-185/5, Arvind Nagai ,
Ghonda, Deltii.

Ms Raju Malhotre d/o D.L.Malhotra.
r/o C3A/101C.Janakpuri.
New Delhi.

Ms Monida Wadhwan d/o R.K. Wadhawan.
r/o 190. Rameshwar Nagar.St.No, 5,
Aya.dpuT' . Delhi.

Ms Nemanti w/o Pradeep Kurnet ,
r/o 8-7. Ayur Vigyan Nagar,
Delhi.

Ms Anjana Gauba w/o C.S.Gauba.
r/o 18-C. MU Block, Pitampura,
Oe1h1.
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8.

M.s Hsrnlata w/o Vidya Sagar >
r/o WZ-43E. Poss i figipur ̂
Janakpuri, New Delhi.

My Pajwanti w/o Mehi Singh,
r/o MI6 192, Pkt A.3,
Sector 8» Rohirii> Del hi. .

Vinod Klumar Chaubey s/o R. (RrChaubey»
r/o B-72A. Jahangirpuri,
Delh1.

10.

Dinesh Kumar Jha s/oH.B.Jha,
r/o 193E,. Sector IV,
Pushp Vihar, New Delhi.

Ms Sumal Lata d/o K.S. Bhardwaj.
r/o village Mubarakpur Dabas,
P.O. Ramikheda, Delhi.

versus

.  . Applicants

•V
Govt. of NOT of Delhi through

1 Jhe .Director of E

HA iO?0/99

1  .

ducation,
Old Sectt, Delhi. Respondents

Smt. Meena Kumari,

TGT (N.Science),
Q.B.SSS K-IIi Mangol Puri,
Del hi .

Smt. Savita Da.bas

TGT{N.Science), SKV.Mundka,
De1h i.

Smt. Sunita Tyagi,
TGT (Hindi),SKV, Mundka,
Del h i

Miss Anju Arya,

TGT (Maths)j SKV, Railway Colony,
Tughlakabadj Delhi. Applicants

V/ p r' I! c

Govt. of NCT of Delhi through
Secretary,

5, Shamn.ath Maro. npi i->^

nirecto^ of tducat ion,
QT r ̂r-1 r. 011e of E duca 1.1.oTf,
Govt. of NOT of Delhi,
5, Shamnath Marg, Delhi.

-n<a.nutv Director, .

Directorate of Education,
r ̂  ̂ ovt. of NCT,_of Delhi,.

5, Shamnath Marg, Delhi. Respondents



OA 953/99

Ms V»i?r'2 Kumsri w/o SuKhbir Sinc.^ Dagar,

R/o A-5B/25A, Paschim Vihar,
Naw Da1h i .

Ms Parir-a Sharma d/o N. R. Sharme,

r/o Derawa] Nagar ,

-jWs Renti Baia Kapoor d/o ̂ tafnoKrishan Kapoor,
t/o C—8/191 a Lawarance Road.
De 1 h i.

ti. Ms Geeta Devi w/.o Surender kaushik^
r/o A-A/22. Sector IV, Rohini,
Delhi.

5. Ms Anita Sethi w/o Sandeep Sethi,
R/o A-1?. Kirti Nagar,
New Delhi.

6..:. Ms Mona Mehlawat d/o Ajit Singh Mehlawat,
r/o 1989, Ganj Meer Khan.
Daryaganj, Delhi.

Ms Anju Sharma w/o Rajiv Agnihetri.
R/o 132, Vidya Vihar, Sector 9,
Rohini, Delhi.

8. Ms Dimple Prasad w/o Ashok Prasad,
r/o 18, Gangotri Appt., F-Block,
Vikaspuri, Delhi. .Applican ts

Versus

Govt. of NCT of Delhi through
The Direc'to!" Education,
Old Secretariat, Delhi. . Respondent;

OA.

»

1 n / Q q

Sunil Gaur s/o Shri I.S. Gaur
r./o U *16, Gautam Colony,
Na r e1 a Delhi.

Seema Mann d/o Shri V. P. Mann,
r/o A 20, Kewal Park E.ytn.,

Del hi. Applicants

Versus

Governme.'^'t of NCI of Delhi through
its Chief Secretary,
5, Shamnath Marg Delhi.

-i- I

3.

Director of Education,

Directorate of Education,
Old Sectt., Delhi.

Deputy Director of Education

(North West District)

Hakikat Nagar, Delhi.
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3.

A.

5.

6,

8 .

1 0

Principal,
Pa''vodaya Ksnvs Vidayslays,
Kutub Garh,Delhi - 39.

Ms Neena Mittal w/o O.K. Mittal,
R/r^ 302, Anupam Apertrrients,
East of'Arjun Nagar, Shahdara,
Delhi.

Ms Sadhna Sharma w/o H.C, Sharma,
r/o 2A, Vijay Block,
La.ymi Nagar, Delhi,

Ms Geeta w/o Pawan Kumar,
r/c~BE 22, Shalimar Bagh (West).
Delhi.

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239. Bharat Nagar. Delhi.
M^ Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o 122-A/lO. Gautam Nagar. New Delhi.
Ms Alka Dayal d/o Padam Dayal.
r/o C 11/159, West Enclave,
Pitampura, Delhi,

Ms Kamlesh Sharma w/o Rajesh Verma,p/n h-367, Nanak.pura, New Delhi.

M^ Umesh Lata d/o R,R.Aggarwa1,
r/o 256-B. St, No. 2. Bhola Nath. Nagar.
Shahdara. Delhi,

Ms Rajni Kumara w/o Sh, Vikas^Kumara.
r/o II-G-72, Lajpat Nagar - II,
New De 1 li i ,

Harmeet Kaur w/o Bhupinder Singh,
r/o 2029. Gulabi Bagh.
Delhi, •

Versus

Govt, of N.C.T, Delhi through
Th*^ Director of Education. Delhi,
Old Secretarriat. Delhi.

Rp^ponfjents

I  !

QA 81 1 /99

1  ,

_2.

3,

Smt, Parveen Bhardwaj.
r/o 339. VPO Nangal Thakran. Delhi
Smt, Babita Sharma.
r/o 231, Katewara. Delhi,

Km Savita d/o Sh. Mahavir Singh,
195. Kamardi Nagar, Delhi.

Ver^sus_„^=?-.

.  . . Applicants
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Government of NCT of Delhi through
its Chief Secretary.

5, Shamnath Marg Delhi.

Di'r^ct^' "Df :Wica ''
Directorate 'off-'E ducat ion
Old Sectt.. Delhi.

Deputy Director of Education
(North West District)

Hakikat Nagar, Delhi.

OA 898./99

1  .

h
c."'

5.

10

Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-A/129-30. Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal,
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New Delhi.

Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav 4'
r/o H.No. 9A/2, Gali No. lA, Libaspur, Samaipur,Delhi. ^

Sadhna Mehra d/o Sh. M.M.Anand,
r/o 4/32A, Bholanath Nagar, Shahdara,
Delhi.

'i

Sapna Jain d/o Shri S. P. Jain,
r/o X/2362, Gali No. 1 !, Raghubirpura-II,
Gandhi Nagar, Delhi.

Rajni Saini d/o Shri R.S. Saini,
r/o A-1/266-A, Uttam Nagar, New Delhi.

Poonam Tanwar w/o Sh.Yogesh Verma,
r/o RZ-A2, B Block, Keilashpuri ,
New Delhi.

Mamta Yadav w/o Sh. Munish Yadav,
r/o 3173, Barwala Chowk,
Pahari Dhirej, Delhi.

Kamlesh Devi d/o Sube Singh,

r/o village & PO Majra Dabas.
Delhi. .Applicants

Versus

Gcvt. of NCT of Delhi through

The Director of Education, Delhi,

Directorate of Education,

Old Secretariat, Delhi.

Respondents



OA

1  c>[ t»rri n&v'i d, •- Sh. Rsfj! C'hands?" .

r/o WZ 63^-A. Msdi Pur, Village New

2; Jauat Ram s/c Sh, Narain "Dutt^
r/o F-60, Beu Nagar,New Delhi,

3. Lima Rani d/c Sh. Durga Singh,
I  /o C-9. Khc'sla .Apar tmerits .
Gagan Vihar Extn. Delhi,

6. Suriita Bhambaui w/o Rajiv Bhambaui,
d/o L-1/175-B, DDA Flats, Kalkaji,
New Delhi.

5. Sandeep Kumar s/o Sh, 0,M, Sharma,
r/o B-b39, Sudershay Park, New Delhi.

6. Geeta Rani w/o Rahul Kumar Singh,
r/o E-599,west Vinod Nagar, Gali No, 10,
New Delhi,

7. Neeraj d/o Shri B.D.Sharma,
r/o House No. 913, Sector 9 R,K.,Puram.
New Delhi.

8. Shalini w/o Sanjeev .Aggarwal,
r/o C-3/22, Janakpuri, New Delhi.

9: i-'rna Prakash d/o Shri Rangaswarny,
r/o 0-2/78, DD.A Flats, K.alkaji, New Delhi

!0, Kusu.mlata d/o Shri Manwar Singh,
r/o RZ 12Sf^, Puran Nagar, Palem Colony,
New De1h i i

1 1 , Kail ash Vati w/o Munesh Kumar ,
r/o T-998/C. Kotla Mubarikpur,
Gurudwa''"a Road, Kherpur, New De'll'ii.

12, Surneet Kaur w/o Sh. Marpreet Singh,
r/o 17/9, Punjabi Bagh, New Delhi.

13, iTarvinder Kaur w/o Chanpreet Singh,
■r/o .A-2/126, Janak Puri, New Delhi.

19, Surrita Sharma
W/o Shri Jooinder Sharma
R/o 2/152 S'jbash Nagar,
New Delhi .

15, Sonia Goyal
D/o Shri R.K. Gupta
R/o BA-129.A Janakpuri, New Delhi,

16, Seems Arora
D/o S.C. Arora
R/o L-52 Sarojininagar,
New Delhi.

17, Sunita Vasishtha
W/o R,S. Vasishtha
R/o WZ-3? Shadhipur, ' '

h  New Delhi, ^

1,.^
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18 w i d h 1 D 0 n G
0/o Sr i Ld jpat Rai Dang
R/c 569/?, Rubean Nagar , Gurgaon.

' 9, Sun i te Sa i ni

W/o Shri Ram Gopal Saini .x. _
R/o 2308 Shshamsr Village/ " _

St-

70. Meenakshi Mud gal
D/o Shri M.P. Muddgal
P; / ri 1 6 <1Q 1 8 6 , SI. No. 3 . .

Durgapuri Shahdaraj Delhi.

21 . Kumkum
W/o Shri R.S. Gupta
R/o s/ 895 D, Mehrauli,
New Delhi.

22. Babita Bhardwaj
D/o Shri S.C. Bhardwaj
R/o .A.-16 Chatterpur Enclave, Phase-II Maidangarhi,
New Delhi.

23. Kusum Devi
W/o Mukesh Kumar
R/o .A-40 Rama Parlx
New Delhi.

2'^. .A.nees Ahmad
S/o Mr. Ataullah
R/o A-2A Gali No. 1 ,
G a!! g a V i h a r,
De1h i-9 A,

25. Bhlm Dutt Bhatt
S/o Mr. B.D. Bhatt
R'n A2/12 Sectc'-I Pushp Vihar, New Delhi.

26. Aashu kaushik d/o Jagdish Chand Kaushik
R/o 5AB Village and Post Office Bawana

27. Poonam Sharma w'o Shri Rajeev BhardwsT
R./o N—3 Police Lines^ Kingsway Camp, Delh' A .n n 1 i r-.-. r -. t ̂

Versus

Government of NITD through
Director of Education,
Directorate of Education,
oirf spr-retariat,

..Respondents

OA 830/99

2.

Miss Sunita Devi d/o Raghubir Singh,
r/o 72. Kavita Colony, Nangloi,DeIhi.

Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,
Rohini, Delhi.

^ ^ ■j ay~K.u m a r "77 sins /p. „S.ti. C hamar!_Lal Jam
r/o C6/9, Yamuna vihar, Delhi.
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5.

o'A
Meena Bca j,-'o laxiTian SinaN,

r / o Q . N o. A 5* 6 , v ^ _ t r- i i i h i p. n h
Dal hi

Wrc. PirD'y Vcidav d/o Sh. Tulsi Rarri Yadav
post TGT-. Hindi, School QBSSS, Keshaypuram No, l>
New Delhi,

,:r.l

c.

1.

8-

9.

^rs. SufTian Grover w/o Sanjiv Grover;
r / c- Hou ae Nc' . B- 5 9 , Sha 1 i ma r Ba,qh , De 1 h i

Mis? Rachna Sabbarwal d/o Sh. K.K,Sabbarwal.
r/o House No. 36, Sanskrit Nagar, Sector 14,
P1 o t No. 3 . Ro h i fi i, Delhi

Ms, Deeps!kha .Aggarwal d/o Sh—Sushi 1 .Aggarwal,
r/o 1 157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

Samar Jahan d/o S.Tanwi Ahmed,
ro 1 157, Jaman Street. Panjabi Pathak, Ballimaran,
De 1. h i.

Ic. Raj Ka.mal s/oRam Phal Singh, _
r/o D-12, Jyoti Colony, Loni Road,
Street No. 8. Shahdara, Delhi.

U- Archane Singh d/o Sh. S. P, Singh,
r/o D-703, Saraswati Vihar,
Delhi.

(z. Mrs. Shak.untla Vadav w/o Mr. Sunder Singh Vaday,
r/o H.No. 28, Village Saidulajaib, PO Mehrauli,
.New De 1 h i .

/i. Vanita Kumari d/o Ram Kishan,
r/o !28, Pocket ^-3, Sector 5. Rohini,
New Del hi.

/(. Mrs. Pawari Lata Joshi w/o Sushil Kumar Joshi,
r'/o B-2A/42, Jar'skpuri, New Delhi .

/5". Sha.bana Khari W/o Shi . .Aslam Khan
r/o 591/18, Zakir Nagar , New Delhii .

Raj Ba 1 a w/ o N. S. Sa i n i '
■  r/o W2-8. Plot w.o. 79, Hai~i Singh Park,

.New Multan Nagar , New Delhi.

/"7. Clameritina Jeremiah w/o Mrs Pri.nce Jerem.lan,
r/o GH-13/684, SFS Paschim Vihar . New Delhi.

Versus

Govt. of NOT of Delhi through
The Director of Education,
Directorate of Education,
Old Sectt. , Delhi.a

•Appl i oa n ts

. . . . Respondents
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OA 862 of 1999

1, Mrs.Madhu Bhatt w/o

ish.B. C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 69,Luxmi -^artments,
Sector-9» Rohini, Delhi.

2,Mrs.AnJu Sharma
Vf/o Sh.Pramod Sharma,
Aged 30 years.
Post TGT Hindi

School S.K,V.Sultanpur

R/o Ar-1/316,Lawrence Road, Delhi,

3, Mrs, Bhramri BhardwaJ
w/o Sh./bhimanyu Bhardv.'aJ,
Aged 27 yrs.
Post T,G,t. Natural Science,
School G,B,S,^,G Block, Saket,
F{/o 295, Laxmi Bai Na£ar,
New Delhi,

4, Darshna Kumari
d/o Sh,RamJi Lai
Aged 23 years.

Post T,^,T(s,S,)
School Govt, Secondary School Vijay Park,
Maujpur, Delhi.

Rohini, Del hi-85,

5, Kavi ta
d/o Sh,Tulsi Ram,
Aged 21 , yrs.

Post Assistant Teacher,
School S,K,V,Ashok Vihar -II,
N, Delhi ,

R/oD-7lB, Yadav Nagar, Sameypur,

Delhi ,

Ikj^
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6. Banwari Lai Sharma s/o
Sh.Radhey Shyani
Aged 25 years.

Sectcr-20,Rodini Sxtn. DBlh3-4l

R/oShjv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi-42.

7, Manisha Vashistha
V//0 Sh.Jagdish Chander,
Aged 27 years»
I^st T.G.T.Hindi,

G.G-S.S.S. K Block.
Jahangirpuri

H/o Village Akbarp^,
P»O.Palla, Delhi.—36.

8, Chandrika
v/o Mr.ffenoj Sharma,
Aged 27 yrs.

Post ffGT _
school GO SSS Ananc^as, Delhi,
R/o B-56,Prashant Vihar,
Delhi.

Q, Neelima Tiv/ari d/o
•; sh.G.P.Hwari,

Aged 28 yrs.

J-|:K:r|!SUnpurl C Bl^k,
' R/o A-56,Nev. Multan Nagar, Delhi.

lO.Shabnam
v;/oRaOpal

Hindi,

Lhool V.K.S.K.V. Daryapur, Delhi.
R/o 553, Ishwar Colony,Bawana, Delhi*

11. Poonara Gaur
v/o Om NathBlmali.
Aced 28 yrs,

part..

Shahdra, Delhi.
R/oA^27,Dena V . rpihi .
tictor-13. Plot no.36,Roldni,Ceini.

\

I
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Sif e of Shrl AnilKumar Bhalla,^^ ̂
Age 36 yeai^. 'pioth Kalan, DelW*
|yo°?lat S^?9S°"pki-A-3. Sector-8. Rohinl.

iq Aradhana /KTOTSt
w/o Sh. Vijay Kumar, (c.st.).
Age 28 yrs. . Post " Kalan.Delhi.

Mukhfri ef Aa^ai. Delhl^.
14, Manisha Kalraiviai iJ-i?" ̂  •> — ■- .

Age 2B%rs., P^^'gV'^il's'.l^PoothKalan. Delhi.
i>iy--U Sigar. Delhi.

15 Renu Sharma,V//o Kulbhushan Sharoa,Age 33 yr5.,-Post- ^^^ahara, Todapur,|/o°37)2^86':°i:ili*Waia: KarJi Bagh. Ne« Delhi.
Srra^e'sh^-Aiit Prasad Jain.
A 6 30 yrs • I Posx.— i .xj • i •1^0°re-97D;®6^!"Areaf lajouri Garden. Ne« Delhi.
pratibha Mehta, ^Sahani). sahani,
vv/o Sbri San3aY Mehta^ science).
fchool'G!B>s" Hari -Naar.Ashra.. Ne« Delhi.

18. Namita Abrol
D/o Shri 0-P- C-.T.(English).
Age 26 yrs., Post- Khanpur,
School- Sarvodya Co. Ed. S.5., W'a hI/O K-W. Kalkaji. New Delhi-19.

IQ Renu Chauhan, ^VJ/o Sbri V.P. Smgh, (Social Studies),
Age 31 yrs., slock. Pit am pura, DelhiWi:'h'oG|;'no:3; lertoUb, Rohlol. Delhi.

\\J^



ft , •

/

r

20

20, Sarika

D/o Shri N.S. Rana
R/o B-24 Parijat Apartments
West Enclave,

Pitampura,
Delhi.

21, Mrs, Ainbika sharnia
W/D Sh, Pawan Sharrna
Age post, TGT

School GBSSS Nangal Thakran
Delhi-39

22. Smt, Suniti Nayyar
W/O SUnil Nayyar

Aged 33 years Post, PGT (Comroerce)
School jGGSSS Dishad Garden
R/3 D-11 JIwan jyoti Apartments Pitaa pura Delhi

2. Me?:na Arora,

WA* ved Prakash
Age 40 years POST. TGT (Hindi)

School. S.K.V, Punjabi Bagh
1959 OutraB Line Kindway Camp Delhi
New Delhi.

24. Rishi Bhushan Sharrna
S/t) Sh. K,c, Sharrna

Age: 29 years Post. TGT(sanskrit)
Schcol. BGSSS Rajnagar IlPalaro

R/t) W8-.5. Gali No. 8 ,Sadh Nagar palam colony
New Delhi.

25, Meenu Sharma W/D Dhiraj Sharrna
Age: 29 years POST. TGT (Sanskrit)

School. G.SSS Srtniwespuri New Delhi
R/D SB Pkt, Dilshad Garden -Delhi-95

26, Anjan Gulati
WA Sanjay Bathla,
Age: 29 years POst. Assistant Teacher
School.SKV Mata Sundari Road,
R/D B-68, Double Storyed Raroesh Nagar New Delhi-15,

27, Anita Devi wA> Sh. Gajender Singh

Age: 33 years POST.PGT(^indi)
School. SKV Hari Nagar Ghanta Ghar

R/3 WZ_i01/13,Mohan Nagar ,Pankha Road
Lane No. 5, New Delhi-46

28. Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

29. Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.
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I'lj'ti, |lUclLl.l<-ti
v/o Arun Kumar, '*^^p
^st ^cT^'CEngUe^^
.30^100! S»K»V»H P^P^H>y

^guitanpuri^ Delhi f
R/oB/1^8,Brot herhobd ̂ art^nts,
H Block,Vikaspuri,N.Delhi-18

•=»!r:

1^

;:rr-

3li cants*

"5rik

f goyernnffint of N,C»T,-Delhi
Through The Director* of Education,
Elr«ctorate of Education.
Dial secretriate, Delhi-5A.

OA 780 of 1999

1. Kiran Dabas,
T.G.T.(S.St.),
GeG.S.S.S., Dichaon Kalan,
D/o, Sh.Randhir Singh,
R/o. RZ-G-26, Dharanpura,
Najafgarh, New Delhi - 43.

2.
i. «

Rashmi Sahni,
T.G.T,(Science),
S/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92.

3. Promila Bhardwaj,
T.G.T.(Maths),
G.G.S.S.S., UJwa,
W/o. Yogesh Kumar,
r/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw.

/

L

4, Alka Goel,
Asst. Teacher,
S.K.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,
r/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44.

Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bijwasan,
d/o. a^.Ramchander Khatri,
r/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43.

6. Seema Rani,
Assitto Teacher,
S.K.V., West Patel Nagar,
d/o. Sh.Jagdish Chander,
r/o. 257, Kacchatihar,
New Delhi - 18.

7. Raj Bala, T Cn T C )
G.G.S.S.S., No-3,
Najafgarh,
D/o. Sh.Narain Singh,
R/o. WZ-8, Flat No-79,
Hari Singh Park,
New Muttan Nagar,
New Delhi - 56.

/

-J
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Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32,

Meenu

D/0 Shri H.R.L. Nanda

R/O B-1/548 Janakpuri,
New Delhi-58,

10. Sangeeta Rani
D/o Shri S.P. Sharma

R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

11. Mahesh Pareek

S/o Shri K.C. Pareek

R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68.

12. Pramod Kumar Madeshic

S/o Shri Rani Madeshic

?nHer~^uri^^^^ Nagar,
New Delhi-12.

13. Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar

Delhi Cantt.lO.

14. Dharm Chand Sharma

S/o Shri Mathra Dass

R/o Sector VII/1094
R.K. Puram.

New Delhi.

15. Indu

■D/o Shri Madan Singh
R/o B-I, Quarter-2, T-4,

C.R.P.F.
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16. Usha Rani,
F .G.T.(Hindi),
G.G.S.S.S., Najafgarh No,2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, Police Colony,
A

17, gajesh Kumar,
P.G.T.(Skto), G.B.S.S.S.,
Chh awla,
S/o. Sh.Hukam Singh,
r/o. B-111 , Ramapark,
Uttam Nagar, New Delhi - 59,

18, Mrs.Neema Tiwari,
T.G.T.(Hindi), G.G.S.S.S.,
Sarojini Nagar, New Delhi.,
W/o. Tiwari,
r/o. F-2961 , Netaji Nagar,
New Delhi,

19. Meenakshi Thakur,
T .G.T.( N.SC.),
G.B.M.S,, Begumpur,
D/o, Si.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi —110 004.

Neeru Sharma,
T.G.T.(N.Sc.),
G.B.S.S.S., Khujala No-1,
D/o, aa.J.D.Sharma,
R/oo F/152A, Vishnu Garden,
New Delhi - 18.

21, Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
b/o. Sh.Satya Kumar,
R/o. 125-N, Sec tor-IV,
Pushvihar, New Delhi - 17,

22, Meenu Girdhar,
P.G.T.(Hindi), G.B.S.S.S.,
Laxmi Bai Nagar,
D/o, Sh.S.P.Sehgal,
r/o, G—4, N,D.S»E.,
Part—II, New Delhi — 49,

23, Laxmi Devi,
T.G.T,(Hindi),
G.B.S.S.S,, Laxmi Nagar,
ii/oo ai.H.S.Rawat,
R/o, 102, D*D. A. Flats,
Mansarover Park, 3iaddara»

Contd
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24. Anita Sharma»
T.G.T.(English),
G .G «S*S«S«,
Badarpur No-I,
D/o. Sh.ShyaB Sunder,
R/o. HR 18/b

2§. ^anita Kumar,
P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-11,
D/o. ai.Ramkishan,
R/o. House No-128, Pocket A-III,
Sector - V, Rohini.

26. Shashi Bala,
T.G.T.(Hindi), G.G.S.S.S.,
Begampur,

B/o. Sh.S.L.Tokas,
R/o. 401 , Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67.

27. Mridula,
T.G.T.(Hindi), G.B.S.S.S.,
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi©

28. Karuna Siarma,
T.G.T.(English), G.B.S.S.,
Hastal,
W/oo Sh.Manoj Kumar Sharraa,
R/o. &-2, Parara Puri,
Uttam Nagar, New Delhi - 59.

29. Abdul Hamaed,
T.G.T.(English),
G.B.S.S.S., Ghitorni,
S/o. Sh.Abdur Rasheed,
R/o. 299, Street No- IV,
Zakirnagar, New Delhi - 25.

30. Urmila,
P.G.T.(History),GlCo-Ed.
S.S.S., Pandwala Kalan,
W/o. Sh.Dilbagh Singh,

\yv^ r/o. E—I, Nawada Housing Complex,
Delhi.
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"• °S:lS'K"U,
D/o- lii^annagar.

qo g^akuntla DfX^*

■  ItVioiEdt^l^undela Kalan.
Najafgarh«
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34.

-t.r.rHfn.T)fo!S'.S.S.S.

«il;rc"awt Delhi Court - 10.

TI'XA, S.K.V.Mo-2.
Ifot'lh^&hara Singh,
I/O. : 64:*
Flats, Maya

f":s!?.(rtht^. s.K.v.No-i,
Sagarpur, , Bhatia,
d/o. Sh.Blasant sector I X»'iV. B.50C, Avantika,
lohlnl, Delhi - 85.

36. RamGop^al^^^aima,^^_^_^_g^^

g;V.V.riol-PR-elul.

35.

37.

Kidwai Nagar, Noj2,
Mpw Delhi* 9

I'/l: Il2l89f|etajl N^gax.
New Delhi. - 23.
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d/o Shri D.P: Yadav
resident of House No. A'f.
Daulat Pur .

Na :iaf cja I' h . ADDlican ts
Mew 0© 1. t'l . . I . . ' ' ■

Versus

GovL. of N.C.T, of Delhi

through the Director of Education,
D i r e01orate of Educati on,
Old Secretariat,
0© 1 ! i i .

....Responden ts

( c;j-| !<• , M, R. Pi 1 le. t, counsel for applioantsin OA- 7jA/99,
817/99, 899/99, 908/99, 953/99, 1316/99.

Sh • .^.K. Sinha, counsel for applioantsin OA--779/99,
7 8 0 / 9 9, 12 9 6/99

Shri K.P.Dohare, counsel for applicants in OA 787/99.

Shri M.K,Gupta, counsel for applicant in OA 1915/99,
s 9 8/9 9, 8 98/99, 862/99, 830/99.

Shri Deepak Bhardwaj, with Shri Bhaskar Bhardwaj,
counsel for applicant In OA 81 I/9S, I 031 /.-, 1 -33/9-

m Raman Oberoi. counsel for applicant in OA 965/99
sh.P.S.Mahendru provy for Sh. D.S,Mahendru, counsel
f o! ~ a p p 1 i c a ri t i n 0 A 1 01 7 / 9 9

Shri Sanjay Sharawat. counsel for applicant in OA
1 0 2 0/9 9

■Shri Surat Singl! courisel for applicant in OA 1318/99
Applicant in person in OA. 801/99

Sti i i VI jay Pandita,
counsel for respondents in all the OAs,

ORDER

by Hon'ble Shri Kuldip Singh, Member (J)

1  Since all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by
t h i. s common order.

p.r ! --'f fact of the case is that Govt. of

N.C.T. ■M f: T. rvt Delhi had a number of,, vacancies of Teachers in
different categories in the various schools. Since there
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was a shortage of regular Teachers the Qovt, of NCI of

Oel'ii appolrited applicants on ad hoc basis and that too
V

for sliort pei j.ods. The said short term appointments were

posed to 1)0 aLitoniatica 11 y termiiiated on the expiry of

ttie period specified in tl'ie appointment letters despite

tiie tact tliat posts remaitied vacant evert after the

ter mi natioii of teacliers appointed on ad hoc basis.

In these OAs applicants have challenged that the

te!■■ rns of sItoi" t term contracts of service are uti just>

'inconscionable arid agairist the very letter and spirit of

t lie C o!' I s t i. t li t i t..' n.

■  In most of the cases the applicants' appointment

was to lapse by efflux of time on 31.3. 1999 and in one or

two cases time period was to lapse ori 30. A. 1 999.

ApIt 1 i can ts being thi~ea tened wi thi the si tuat.ion had rushed

to this Tribunal, for coritiriugtion of their services and

seeking a stay order that their services may not be

ter riii na ted.

These petitions were contested and justification

for appointing teachers for short term on ad hoc basis

has been gi\/eti by the resporidents in their reply. It was

stated that tlie decisioii was taken up by the Government

In DecvS'fitber I 1998 not to fill up any further posts on

contract basis any more as the posts will be filled up on

regular basis from the candidates selected by the Delhi

Subordinate Staff Selection Boai~d (hereinafter referred

to as DSSSB) . It IS furtlier stated that it is the

adrni nistrati ve function of Government to look into the

iiiterest of tlie students as wc^ll as the riecessity fr'om

time to time.



6. It is also boincj ploaded that, the candidates who

are beeirig ernployed on contract basis have accepted the

appoi!'!t.rnefvt on cent.react basis knowing fully well the

oonseguence or the saine, Tiine and again the Hon ble

Supreme Cour t had field that regular i sa tion of back-door

efiti'ants in service? is erriprernissible and tfie Tribunals

and Courts are not. to interfere with the interim

ai'r angernen t and a person appointed to tfie post as

stop-gap arrangement cannot claim the benefit of

cc)ri 111!uanee in '.service as fiaving been appointed on

I" e g u 1 a. i" b a s i s ̂

■  ' Rejoinder' to tfie counter affidavits have also

been filed by the applicants in which they have

r .i tera. ted tfie starid taken by tfiem in tfieir respective

O.As ,

8. We fiave fieard the learried counsel for the

parties and perused tfie material on record.

Before considering the rival oonteritions of the

parties, we may mention at this stage that when thi.s

bLi!"!Gh of ca.ses was filed p ior to tfiat another group of

teachers who had filed a similar application before this

Tribunal and since tfiose teacfiers tiad been able to reach

this Triubunal before the expiry of the contract period

so an interim order was passed in their cases and

s'tatus-guo was directed to be maintained. In the present

set of applications, the applicants could not approach

tfie Tribunal fueic.'re tfie expiry of their contract period.

Mo?" Glover .1 immediately after tf'ie expiry of their contract

period there were vacations in tfie Tribunal from 'Z2nd
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March to let April, 19q qq SO these set of petitioners

"fter the vacations, In

could annraocli the Tribunal only a"

U,e-=S cases also an In ter im c'der was passed in the
f o 11 o w i! I ci t e V t)! I- "

Also issue a short notice on
the question

of interim relief, returnable on

Till then, as a

in respect of the applicant as on

nia i n tai ned,

1

an interim measure,

2,04.1999,

status quo

toHay be

,n, Since this order in the nature' of interim

,measure was passed after these applicants have ceased to
be In employment with the respondents so they are
claiming parity with those teachers who had obtained an
order of similar nature before expiry of their term i.e.

before 31 ,3,1999.

M, During the course of their arguments. the

learned counsel for the applicants submittred that these
present applicants are also similarly situated applicants
as the applicants were placed in the earlier set of OAs
which was decided on ?.5.99(Veena Anand 8. Ors. vs.

Govt, of NCI of Delh & ors with connected OAs) by
another Bench of this Tribunal wherein the following

reliefs were granted to the applicants/teachers and then-
OAs were disposed of in terms of the following directions
given by the Bench of the Tribunal:
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wvBHts Shall be

in t!ie presen

( A ) A. p P1

ruiM! t i n MS

I ■ rj i_i I a r

ncc;sR/f,>!- approp!

ar candidat

allowed

t nost'

to

till

;p.ipcteci by
es duly ----

aj te authori ty oi"®

•  1 V- 1 o hci I'/^fiiace the app\/ a 11- - " - "

1 lean ts i

(B) Those selected regularly shall 1 rtst
ue posted in the existing vacant
,,,,,U.on3 and only if enough vacant
posts are not available, they should
He posted against the posts held by
ad hoc appointees, Replacement of
pre latter sshould be on the
principle of last corne first go.

^  <,0 displaced should be
Th. ose

,  • , that mayaccomm'nated m vacanci--

be evi5tlng in ether districts.

•■ (C) The ad hoc appointees shall be paid
nrinimurri pay i'' scale
regular teachers plus DA in tersms
of law laid down by Honble Supreme
Court in the case of Daily Rate-
Casual Labourer Vs. dOI & -.. t -. .
f !998 ( 1 )SCC 122).

(0) wo ad hoc appointee shall be
replaced by any newly appointed ad
hoc employee.

,E. Those of the oBPlioonts «ho have
applied or maV applv for regular
aeleotioh. necessary relaxation in
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age shall be given to the extent of
the period of service put in by

t ii erf!.

L

•■ (F) There shall be no or

costs, "

order as to

12, Learned counsel apsearing on behalf of the
applicants submitted that since the present applicants
are also sirallarlv Placed as the applicants in the case
of Veena Anand » Ors. (suPra), they are also entitled to
the similar relief as granted to them. Learned counsel
also submitted that the applicants who were, durlhg the
intervening period, not in service that does not affect
the merit of their case and they can also be directed to
be allowed to continue in their respective posts as the
applicants in the above referred judgement,

I,, To support theli- contentions learned counsel 1 or
applicants also relied upon the judgement of Honble
supreme Court in the case of Girdhari Lai vs. Union of
India which also starts with the following paragraph:

■There is no dispute that the appellant
Girdhari Lai would be entitled to the
benefit of the judgement of the Tribunal
in O.A NO: 319/85 decided on 2'4 . 09. 19 897
.in Balwaivt Singh 8. Orfs. vs. Union of
India If he too was a party thereiru
since his claim Is identical to that of
the applicants therein. The main
challenge on behalf of the Union of India
to Girdhari Lai s claim is that he did
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not join as a party in that matter and he

moved the applicant for grant of the same

benefit after that decision in 1989^

h a V i n q r e t i. r e d earlier".

,6. After mentioniong the facts the Honble Supreme

Cnil}' t osei"ved as t'o 11 ows '

"[Tit is appropriate ttiat the Unioi^ of

India trecit all sue!'! persons alike and to

gi~ant tliern the same benefit instead of

driving each one of thern to litigation in

the course of which the Union of India

itcpif is required to spend considerable

public money"

/

15, Counsel appearing for applicants also submitted

that since it has come during the proceedings before the

Hon ble High Court, that at present there are AOOO

vacancies and DSSSB is also making evercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts.

Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

they will claim a right to post which will ultimately

lead to entry through back door. He fur the submitted

that tlie pesent applicants cannot claim continunity in

service after expiry of their term specified in their

respective appointment letters and as such ttiese OAs

; h o u 1 d b e d i s m i s s e d.
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I -7 ule are oF the considered opinion that the

corteiitioti of respondents counsel has no merit and the

presefit set of applicants are Fully covered with the

judgement given by the co-ordinate Bench of this Tribunal
in veena Anand s case (supra). In this regard we may

also iTientio!! that when the inteim order was granted in

the case of Veena Anand (supra),the respondents had filed

a  Writ Petition befoe the High Court of Delhi for

vacation of the stay, and the High Court had taken a view

that the stay granted was an innocuous one because

respondents were given liberty to fill up the vacancies

through regular process i.e. after due selection by the
DSSSE or by any appropriate authority to replace the ad

hoc teachers, The High Court' of Delhi was informed that

the vacancies tiad arisen to the number of AOOO as on

8,A.1999 so the High Court was of the view that

pr ima-faice there was a need to continue the services of

the respondents (applicants in the OAs) or some of them

who were still continuing there for the time being.

During the course of arguments, we were also

informed that exams for various categories have been held

very recently by the DSSSB, Since there are a large

number of candidates, result of the same within a short

an of time cannot be accepted. In these circumstances,

find that the applicants in the present set of OAs

who just could not approach the Tribunal because of its
vacations should not be denied the relief granted to

their colleagues in the earlier set of OAs in Veena Anand
R. Ors, (supra) and if we peruse the earlier order passed

in the above reffered judgement by a Co-ordinate Bench of

this Tribunal we find that there is no dispute about the

W0

r.-i.

;
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facts of the present set of OAs which are identical with

the facts of the earlier set of OAs whicli was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants are^ tfiereforei also entitled to the same

relief as granted to the applicants in an earlier set of

OA^i 4

(9. In view of what has been discussed above»

we allow these OAs with the similar directions as given

in Veena Anands case (supra) .

(A) Applicants shali be re-engaged on

the present posts forthwitii till

regular candidates duly selected by

DSSSB/or appropriate authority are

available to replace the applicants.

(B) Those selected regularly shall first

be posted in tlie existing vacant

positions and on).y it enough vacant

posts are not available, they should

be posted against the posts held by

ad hoc appointees, Rep 1 acernerit of

the latter should be on the

principle of last come first go.

Tt'iose so displaced stiould be

accommodated in vacancies that may

be existing in o ttier distr ic ts.

(C) The ad hoc appointees sliall be paid

minimum pay iri tlie pay scale of

regular teachei s plits DA in tersms

o f law laid d o w ri b y H o r i b 1 e S u p r' e m e
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C o!j f" t 111 111 f? c s s e o f ■

C a s Li a 1 L. a b o u r 1 V s.

(1988 (1 )SCC 122).

Daily Rated

UOI S, Ors.

^b1 No a d 11 oc appointee shall be

replaced by ariy newly appointed ad

!'! o G e 111 p 1 o y e e I

(t ) Tliose of the applicants who have

applied or may apply for regular

seleictiori i necessary relaxation in

age sliall be given to tlie extent of

the period of service put in by

them;

■  fhf? above directions should be complied with

within a period of one month from the date of receipt of

a c o p y o f this o r d e r .

21 ; There shall be no order as to costs..

"(KULDIP sInGH)
MEMBER (j)

nar tesh/

. /^ ̂1-..

(  S. R. ADIGE^ )
VICE CHAIRMAN (A)

..•ntfiil AJiaiuijii jii.'e Tribunal
Principal Btncb, Nsw Ddm

Faridlrot Bouie,

Coparnic'js Marg,
V  -J' 0,-lhi m'UOi


